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(c) Three meetings of the Committee were 
held during 1993 on 26-3-1993, 30-9-93    
and    30-12-1993. 

Land   acquired   by   Mahanadi    Coalfields 

Limited 

4286. SHRI RAHASBIHARI BARIK: 
Will the Minister of COAL be pleased to 
state : 

(a) the details of land acquired from the 
fanners by Mahanadi Coalfields Limited 
during the last three years; 

(b) the number of farmers whose land has 
been acquired on account of this; 

(c) the steps taken to provide job 
compensation etc. to the fanners or their 
dependents ; and 

(d) the details of the steps taken in 
that direction by Mahanadi Coalfields 
Limited during the last three years ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT KUMAR 
PANJA) : (a) to (d) Information is being 
collected and will be laid on the Table of the 
House. 

Piparwar Coal Project 

4287. SHRIMATI KAMLA SINHA : 
Will the Minister of COAL be pleased 
to state : 

(.a) whether it is a fact that the Piparwar 
coal project of Central Coalfields Limited has 
become ruined by environmental and human    
rights    protests; and 

(b) if so, what steps have been taken by 
C.C.L. for environmental protection and 
rehabilitation of displaced villagers in view 
of this project with details thereof ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COAL (SHRI AJIT 
KUMAR PANJA) : (a) and (b) The Piparwar 
Integrated mine cum-beneficiation project of 
Central Coalfields Limited which is under 
implementation is on schedule. 

The various environmental protection 
measures undertaken as per the Environ-
mental Management Plan approved inter-alia, 
includes reclamation, waste water 
management, dust suppression, monitoring 

of air, water and noise, rehabilitation, tree 
plantation etc. 

 


